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$ub - Consultation P4p-er on lhe Nf;W TARIFF ORDER implemented in

I am a pioneer Local cable Operators of Vill:Fortgloster B' Block Bauria P O Fortgloster

Dist. Howrah named as StarCable Network the Nlew Tariff Order by the Regulatory and the

Government

lrr tlrc spran ol'last l7 rea|s. tlle Cable IV bursiness has grorvn and prosperecl under the active elltleavor

rrncl irrrolr'etrerrt of'the ('able l-V operators.

Ihe Indr-rstrY lras thrivecj to develop in au extensiu. n',u,-,,',at. anrj at present has a hr-rge erchange irr the

aLrclio-visual r.larket with lakhs of families renraining dependent on it'

'l lte errtertaintreut indr-tstt'y is the figit of our toilsome efTort lbr the last 27 years'

\,\,e iravc engaged oLrrselvc's and entploy,ed rvorkers in the ir-rdr-rstry.

I he cable '[-V is now considered to be an el]rel'gency se|vice.

Recently, l'm aggrieved by a New Tariff Order of TRAI, thereby I earnestly pray for your kind attention

and consideration and hence, I provide you below, my views on the issues raised from your end on the

New Tariff Order:

Ql. l)o vou agree that I'lexibility available to broadcasters to give cliscount on sum ol'a-la-

carte channels forming part of bouquets has been misused to push their channels to

consumers'] Please suggest remidial measures'

Ans. pr.ior to the NfO tlre sub base which existed have reduced about to25oh to 300'6 across

lndia. Since. Nl-O.unr. *itt.1 the regulation where custo,ner was provided option to choose their

own c6oice of channel or bouquet *rhi.h they were not in habituzrtiorr. Thus. we recolrllrlerld a flr

capping ol'cliscr-rirnt of 50% instead o1'157o.'fhe customer r.vho are optillg lbr individLral alacarte

channels are slorvlv rnigrating tcl bouquets where custoller are getting alnrost all the clratlnels tll

clif]'erent genres of a broadcaster within their affbrdability.
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Q2' Dovou feel thatsome broaclcasters by indulging in heavv discounting of bouquets bytlking advantage of non- implementation of 15'Yl,.ip on discount, have createcl a non-le'elfield vis-a-vis other broadcaster?

Ans. . Ansrver is same of No. I (one).

Q3' Is there zr need to reintroduce a cap on discount on sum nl'a-la- carte channels f,rming
Jrart ol'bouquets n'hile Iorming bouquets by brozrclcasters'l ll'so, what shnulcl beaPllro;lriate methodologv to worli out the permissible discount? what should be value ol'such discount'J

Ans. Answer is sarnre ol-No. I (one).

Q'l' Is there a ueed to revierv the cap on discount permissible to Dpos u,hile Ibrming thebttutluet? II'so, w'hat shoulcl be appropriate methodology to u,ork out the permissible
tliscount? What shoukl be value of such discount?

Ans. Ansr,ver is same ol No. I (one).

Q5. What other measures may be taken to ensure that
to the consumers?

unrvanted channels are not prrshed

Ans. W'ho & how it is def]ned as an Lrnwanted
lirll aLrthoritl to clroose their own clrannels and
irnu,anted or warrted carrnot be distirrgLrished.

channel is questionable? As. coltsulrers have tlre
mahe their oivn pacl< in NT0 so u,hich is

Q6' Do -vou think the number of bouquets being ol'ferecl by broadcasters ancl Dpos t,suhscribers is too large? If so, shoultl the limit on numberof bouquets be prescribed 6n thebasis of state, region, target market?

too large, whiclr create conflsion amolrg conslrnters
which is consumer fiiendly and affordaO]titl.

limit number of bouquets which can be offered bv

Ans. Yes. we think the no ol bouquets are
\\'e recornrlerrd lesser & euality bouquet

Q7. What shoukl be the methoclology to
broarlcasters and DpOs?

Ans. Arrswer is sanre olno 6 (six) .

Qll' Do vou T gree tlrat price of inclividual channels in a bouquet get hetlged while opting lbra bouquet bv subscribers? lf sn, what corrective measures do you suggest?

Ans. Arrsu,cr is szrrle ol rro .l(one).

{'}(i [)*t'\ tht'r'tiliug,l'l{s. l9/- ort \llll'ol':r :r-lu-crrrlc chulrnrl lo lrr prrr-t,f'rr lrr.rrrl;11,,.1 ,,,..0,,1trl !rl' t"r'r it'tr t'tl"' ll'so. n ltltt shorrlrl lrc tlrt, e e ilirrg lirr- tht siyll(. ilrrtl rr lrr,.,

\nr. \.,,,. rrr;i lir lre r.cr icric.i. llirl iic tltitrl, tltrl tlrct.c ,lrorrlrl lrt, ni, cllrnire i ir.::. litliti Ii ir... ,,1.ii'' i i'riir'i lirir trilltr.'lrclP Lr: lo errleLrlriLc hill& ls irclll: !r()\1. tri\1.\.
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QI0. Ilovv n'ell the crtnsumer interests have been served by the provisions in the nerv regime
rT'hich allor,'s the Broadcasters/Distributors to offer bouquets to the subscribers?

Ans. No wa\/ cottsllrrer interest lias been served in NTO. becaLrse earlier consllnrer usecl to get
alnrost allcliartnel in a fixed price or within price range with Ior,r valLre. FJut consumer was no[
a\\al'c ot'the lle\r pt'ocess u,hiclr cclnrprised of pricing ola sirr-slc or a boLrqLret olcltanne l. So. it
is a sirrprising lactor to the coltsLlnrer.

Ql l. I{ow this provision has afl'ected the ability ancl freeciom of the subscribers to choose'l'V channels of their choice?

Ans. At present irt NTO regirre the fl'eedonr of the consLrmer to choose channel is utnrost. Ilwc
consicler prior to N'TO there to colrsLnrer lrad choice to select their own pacl<ages irlespective ro
tllc setrre or ttatttre olthe chartnel. In preserrt NTO cirstomer have lieedorn but with lirritation on
Plicirr-q rvhere fl'eeclotr has been provided with an option of cost. Which was not applicable in
prior N IO recirre.

Ql2. Do vou I'eel the provision permitting the broadcasters/Distributors to ofl'er bouquets
to subscribers be reviewed and how will that impact subscriber choice?
Ans. Sante as One ( I )

QlJ. [lorv whole process of selection of channels by consumers can be simplified to
lircilitate easv, informed choice?

Ans. FJruradcaster slroLrld con-lpose all the boLrquet on genre w,ise or carr have single boLrcluet
cotnpt'isitlQ olall chanrrels a1 al rdatrle price which can allow conslurers to clroose as per tlreir
choice firr chiirrnels ol bclucluet.

Ql'1. Shoukl regulatory provisions enable discount in NCtt ancl DRP for multiple TV in
home?

Ans. We oppose discor-rnt in NCF in lrLrltiple tv lrorne because rnairrtenance cost is sanre tbr
elcl'-\' tv. IJttt [rritadcaster tlav allor.r,this discclunt in channels and bouqLiets cllfered [-l_r thern.
uhich shoLrld [re applicable fbrconsumeras well as LCO's both and not be a consrr.aint or.
Iirlitcd to I)[)O onl_i,.

{)li. ls tlrerc tt tttetl ltt l'ir the cill) (}n N(ll,'lirr'2rrrl antl subsrtl rrent'l'\'esnrrccliops irr ir
itotltt'itt rrrrrlti-l'\'scclrerio'l Il'res. *hrrl shoultl be lhcciryr'l lllease prorirlcrorrr.
srrggcsl ions u itlr,i rrstil'ication.

Ans. \\'e recotrrt'nend that rnLrlti 1-V concept should be applicable tbr rnaxinrum 3. since the
option of nrulti--l-V has Iinritation and rvilloperr another"junl< box wlrere DT[-l's willstarl
oftcring irr Multiple Dwelling Units with orle connection as parent and rest allconnection as
chilcl. FLrrther. tlre limitatiorr will also help consurner to have proper choice of pacl<age and
chatrnels as per their choice and restricted to force option providecl by the Broadcaster-or DPO.
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QI6. Whether broadcasters may also be allowed to offer different MRP for a multi-home
'l'V connection? If ves, is it technically feasible for broadcaster to identify multi'l'V
connection home?

Ans. Yes. and nrattdatorily bLrt there must be valid regulation and measules to identifl,the rnr-rlti
tv connection fbr lrome.

Ql7. Whether Distributors should be mandated to provide choice of channels for each 'l'V
separatelv in Multi l'V connection home?

Ans. Yes.

Qltl. How should a long-term sutrscription be defined?

Ans. L.ong tertr subsct'iptiorr be cleflnecl as arrrrual suhscriptiorr plan & six rr-ronth sLrbscriptiorr
p lan.

Q19. Is there a need to allow DPO to offer discounts on f,ong term subscriptions? [f yes,
should it be limited to NCF only or it could tre on DRP also? Should any cap be prescribed
n,hile giving discount on long term subscriptions?

Ans. Yes & it should ["re on NCF & DRP both. Longterm subscription plan discourrt on NCF'
shtrLrld not be rnore than 5o/oand on pay channel alnount the discount should not be more than
t5%

Q20. Whether Broadcasters also be allowed to offer discount on MRP fbr long term
su bscriJrtions?

Ans. Yes. Ilroaclcaster also shor-rld be allowed bLrt with specitic capping.

Q21. Is the freedom of placement of channels on FIPG available to DPOs being misused to
ask fbr placement fees? If so, how this problem can Lre addressed particularlv by regulating
placement of channels on EPG?

Ans. W'e u,ant charrnels on gertre vi,ise & regionall.v.

Q22. IIow the channels should be listed in the Electronic Program Guide (EPG)?

Ans. Ansrver on Ncl. 2l (Twerrty one).

Q23. Whether distributors should also be permitted to offer promotional schemes on NCI,',
l)llP ol'the channels and bouquet of the channels?

Ans. We strotrglv oppose o1'any pronrotional schenre" such as fiee lbr a period. This occLrrs a

hLrire disaster irr the husiness as rvellas loss in Govt. taxation.

Q24. In case distributors are to he permitted,whatshould be the maximum time periocl ol'
such schenres? IIow much frerluency should be allowed in a calendaryear?

Ans. Ansner on 2J ('l'wentv'l'hree).

(a
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Q25. What safeguards shoulcl be provided so that consumers are not trappecl uncler such
schemes and their interests are protected?

Ans. Arrsu e l un ll (T'rventr,, 'l'hree).

Q26. Whether DPOs shoulcl be allor.r,ecl to have variable N(lI,' lbr dift'erent regions? Ilorv
the regions should be categorized lbr the purpose of NCIr?

Ans. No. N('F shoL.rld be satre in everv regiorr but I-CO shoLrld be allou,to charge Rs.l-5l-
trrotrthlr hasis lbr the services provicled liom their encl at the consunrer cloor ste[.

Q27. Irr riew ol'the fact that DPOs are offering more F'fA channels rvithout anv aclclitional
N(--F, should the limit of one hundrecl channels in the prescribed NCI,'of Rs. li0/- to be
increasecl? If so, how manv channels should be permitted in the NCIr cap of Rs.l30/-?

.A.ns. 100 channel limit shor-rld be n-raintain in prescribed NCF of Rs.l30/_

Q2tt. Whether 25 DD rnanclator,v chirnnels be over and above the One hunclrerl channels
perrnitted in the NCI,- ol'Rs.130/- l

,\ns. li l)l) channels shoLrld be manclertorr riithin 100 F I'A channels.

Q29' In cAse ol'l{ecommendation to be macle to the MII} in this regarcl. u,hat
recommen(lrrtions shotrld be nrade for mandatory 25 channels so that purpose ol'tlre
(loyernment to ensure reachabilitv of these channels to masses is irlso sen,ed u,ithout anr
arlditional burden on the consumers?

Ans. Sanre as above.

Q30. Stakeholders nrnv also provide their comments on any other issue relevant to the
ltresen t consu ltation.

'l'here should be changes in lray channel sharing. As we are the last mile distributisn
;llatl'orrn, u'e get 35(2, on OAS regirne. (Why less in the NTO regime) we cleman6 above
J5'2,. IJecause broadcasters income is from advertisement which are pushed through their
cltannel & which is distribufecl using our network. sharing of the;rav channel ;rrice as
alacat'te valtle or equivalent on pricing of [iouquet. Since, broarlcaster's rna.ior incgme is
li-onr advel-tisements n'hich are pushed through their channel to consumer entl which is
rlislribtlted using tttrr netlvt)rk ancl sen,ices but LCO's are nof provided any share of the
rc\ cnue earned th rough the advertiscment.

\&'c tlemartd to reconsider the NCI,- sharing because 2rs per your research in 2006 rou
rleclared l"'['A charge to L(]0 a whole of Rs.72l- withT<'1, inf'lation increase in even,vear.
But as per vour new tariff orcler you have brought clown the percentage of LOg sharing
n'ith MSO/DP0. ln the past orcler that you have passed the r.r,hole Rs.77l- was allotted to
l,('O. Whereas the inflation rate or valuation has increased manilbld but the sharing hrrs
gtrtte rlecrentental. So please re-think this matter that l}Oo/o of the NCF (Rs. 13b/-)
should be allot for the LCO.
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we demzrnd there should be only DD channels in free clish. If there are private channels

then it sh.urcl be reguratecl under N.r.o. 'r'he justification is thzrt customers who are viewing

through [iree Dish a-re not paying any'Iaxesttn"t than 1-time purchase cost whereas thel

are having the same entertainment th.ough Private channels where one custrlmer is paying

for thc same anrl liree Dish Customer is p-aying NIL. So, simultaneously the governrnent is

also losing the taxes for those customers'

we clemand o.l..I. platfo.n should be regulatecl through proper consultation process by

-f RAI. Many 0'l"l' platform such :rs NBIiFLIX are not Inclian & they have huge viewers

lvho are pa-ving or recharging their sutls..iption, but this amount is not received or

tnxati0n ltart is not receiv-ed LV Govt' of tnttia"fhus' leading to huge revenue loss to Covt'

ol'lndia antl cash flow is outsicle Inrlia'

,\ 5{10 points t,c0 necrls at-least a minimum income of Rs'40000/- per mttnth to fulfill his

monthlYhouselroldneedsforhisrr,,,it-vrvhichincludestheoperattlrhimself'hisspouse'2
chiltlren, his parents, etlucation "*p.rr"' 

electricity bills' medical expense' Mediclaim &

insuranceanrlaminimalsar,ingsandfortlratweurgetogetatleast60ul,tlfthetotalbilling
rtl'a sttbscriber excluding GS'1"

We\4'antsuchaSYS.ft],MinwhichtheEnd-usersaresatisfied,theGovernmentgetsits
revenueandthel,(]oscanbesecurerlintheCable.[Vlntlust11,.

we the l,.o are the rnain pillar of the industry. we collect subscription & tax directly

1*rnr the consumers, which are distributecl in ihe inctustry & to the Govt' IJut we have no

brtsinesssecuritv.Wethecableoperatorscreatethis40000coreentertainmentindustry.we
starts ancl run this business rvithout any financial support from hank or financial

institution. rve emploYe(l our settanO create jobs {or tat<trs ol'our employees' We urge tcr

.l.RAI t0 protect this i,co segment, who are the pioneer 0f this inclustry'

Thanktng You

Your sincerelY,

fiOr $tar f abis fii;twi,i,'

lfl fl" t4tn 1"1t"0,! I Fartner


